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f[HA]j PILGRIMS

190. SHr1 V. M. CHORDIA: Will the
PRIME MINISTER be pleased to
state:

() what was the number of persons who
asked for Government's permission for Haj
pilgrimage Jast year;

(b) how many of
proceed for Haj; and

them  could

reasons for not
persons  referred

(c) what are the
permitting  all  the
to in part (a) above?]

quT et Xy aXfae e st
(ot wargeeTe @) ¢ (F) 39,043

(&) qu,93¢ (Fomit  a=x
wifes &)

(w) =fw fagsit war f wfoamga
F1 A@T FU AT GHT A & anfAay
F1 wfaFaw #@ar qY,000 fafra
FTE T

t[THE PRIME  MINISTER  AND
MINISTER oF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) 21,052.

(b) 15,134, (including infants).

(c) Due to the ceiling of 15000 laid

down by the Government of India
considering  foreign  exchange difficul
ties. ]

BARRACKS IN MORAR CANTONMENT

191. SHrI R. S. KHANDEKAR: Will the
Minister of DEFENCE be pleased to state:

(a) whether it is a fact that some newly
constructed barracks in Morar Cantonment
recently cracked and fell down;

(b) if so, what are the causes therefor;
and
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(c) what is the amount of loss incurred
thereby and who bore the loss?

THE MINISTER op DEFENCE (SHrRI Y. B.
CHAVAN): (a) Portions of certain unplastered
walls of 9 incomplete and roofless barracks
under construe, tion, collapsed during May,
1963.

(b) The walls collapsed due to t. high
velocity storm.

(c) Since the barracks were in the process
of construction at the time of collapse, and
were on the charge of the contractors,
whatever ijas occurred, has to be borne by the
contractors. In view of the fact that Gov-
ernment have not incurred any loss thereon,
no assessment of loss was made.

REORGANISATION OP THE INDIAN MISSIONS IN
SOUTH-EAST AsIA

192. SHrI BHUPESH GUPTA: Will the
PRIME MINISTER be pleased to state:

(a) whether any steps for reorientation of
the diplomatic work and for reorganisation of
the Indian missions in the South-East Asia
have been taken by Government following the
recent conference of Indian diplomats held in
New Delhi from that region; and

(b) if so, what are those steps?

THE PRIME MINISTER AND MINISTER
OF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) and (b) The
Conference of Heads (f Missions in South
East Asian countries was held mainly to
discuss the political situation in the countries
of this area and to consider th, situation
arising out of the Chinese aggression on our
borders.

Various steps to improve our publicity such
as dubbing of documentaries in local
languages, quicker production of
documentaries and news films, improvement
of the present morse transmissions to ISI posts
with th, help of a special telex equipment,



1193 Written Ansioers

arrangements for increased production of
publicity material in local languages etc. are
always under active consideration. However,
no general reorganisation as such of the
Missions is contemplated.

REPORT BT PLANNING COMMISSION
MEMEBER ON PROBLEM OF DACOITIES IN
MADHYA PRADESH, UTTAB PRADESH AND

RAJASTHAN

KHANDEKAR:
of PLANNING be

193. SHrRI  R. S.
Will the Minister
pleased to state:

(a) whether it is a fact that one of the
Members of the Planning Commission has
submitted a detailed report to the Planning
Commission on the problem of dacoities in
Madhya Pradesh, Uttar Pradesh and
Rajasthan;

(b) if so, what are *he details of the
report; and

(c) what action Government have taken
as a result of the report?

Tue DEPUTY MINISTER 1IN THE
MINISTRY ofF LABOUR AND EM-
PLOYMENT AND FOR PLANNING (SHrI C.
R. PATTABHI RAMAN): (a) No, Sir.

(b) and (c) Do not arise.

REGISTRATION BY A SENIOR OFFICIAL
FROM L.F.S.

194. SHRI A. M. TARIQ: Will the
PRIME MINISTER be pleased to state:

senior  official
Indian  Foreign
in Austria has
service  recently;

(a) whether any
belonging to  the
Service and stationed
resigned from the
and

(b) if so, the name of that official
and the reason for ‘'riis resignation
and whether the resignation has been
accepted?

THE PRIME MINISTER AND MINISTER
OF EXTERNAL AFFAIRS (SHRI
JAWAHARLAL NEHRU): (a) Yes.
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(b) Shri Arthur S. Lall. India't Ambassador
to Austria, submitted his resignation on
personal grounds in the 3rd week of May,
1963, reiterating his earlier request made some
time in the autumn of 1961 for permission to
resign from service. He requested to be
permitted to hand over charge-on the 31st
July, 1963. His resignation has been accepted
by the Government-
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INTENTION TO ATTACK

INDIA

t [PAKISTAN'S

195. SHRI A. B. VAJPAYEE: Will the
PRIME MINISTER be pleased to state;

(a) whether his attention has been drawn
to a statement made by Sardar Pratap Singh
Kairon, Chief Minister of the Punjab, in which
he has stated that Pakistan had fixed the date
for launching an attack on India during the
days of Sino-Indian struggle; and

(b) if so, whether the Government of
India have any information in this regard?]



